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for each State including those in Eas-
tern region. The State Governments
have been advised to fix district wise
quotas in consultation with the Oil
Companies. Prior to March, 66, move-
ment quotas related to each supply
area, which did not conform to the
boundaries of individual States.

Scheme for Self-Reliance in Tech-
nology

3361, Shri D. C, Sharma: Will the
Minister of Education be pleased to
state: [

(a) whether any schemc has been
prepared to make the country self-
reliant in various fields of technology;

(b) if so, the details thereof; and

(¢) for how long the country will
have to depend on importeq know-
how?

The Minister of Education (Shri
M. C. Chagla): (a) and (b). With a
view to sclf-reliance in technology, a
‘Get-Together of Research and Indus-
try’ consisting of Scientists from re-
search and technologica] institutions,
technical personnel from industry and
Government Departments concerned
with industrial development and other
user organisations was convened by
the Council of Scientific and Industrial
Research on 20th and 21st December,
1965 at New Dethi. The recommen-
dations made by the 15 Working
Groups of the conference deal with
specialised subjects, The recommen-
dations dea]l with rescarch and deve-
lopment policies as also with areas of
economic and industrial importance
identified in the form of national re-
search projects. These have been gent
to different ministries and organisa-
tions,

(c) Efforts arc being made to deve-
lop Indian know-how, consultancy
and design and engineering services
in various fields. The Gowvernment of
India in the Ministry of Industry has
recently appointed a Committee under
the Chairmanship of Dr. A, Rama-
swami Mudaliar toi—

(u) examine the extent to which
at the present stage 'of our
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economic development import
of technical know-how from
abroad can be dispensed with;
(b) examine the general condi-
tions subject to which indi-
genous know-how can be
deemed to be capable of com-
mercial exploitation; and

(c) suggest general guide lines
regarding the type of casesin
which foreign collaboration
may be allowed.
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Cultural Delegation from German
Democratic Republic

3363, Shri D. C, Sharma: Will the
Minister of Education be pleased to
state:

(a) whether a four-member cultural
delegation from German Democratic
Republic visited India recently; and

(b) if so, the outcome of their visit?

The Deputy Minister in the Mims-
try of Edacation (Shri Bhakt Darshan):
(a) Yes, Sir

(b) The delegation has  visited
during 1ts brief stay, some seclected
institutions of sports and games and
has made some vwverbal suggestions
absut the training and exchange of
experts in thig field. The report of the
delegation when reccived wiil be given
due consideration.

‘Ofl Survey in Mahanadl Delta Area’

3364. Shri Gokulananda Mohanty:
Wiil the Minister of Petroleam anc
Chemicals be pleased to state:

(a) whether oil survey work in
Mahunadi Delta area in Orissa ig still
continuing; and

(h) if so, when the survey is ex-
pacted to be completed?

The Minister of Petroleum and Che-
micals (Shri Alagesan): (a) Yes,
Gravity-cum-magnetic surveys are in
progress,

(h) Tt'is not possible to state when
the survey work will be completed. as
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the results of the initial survey work,
progressively obtained, have a bearing
on the total quantum of survey re-
quired.

Orissa Government PoMce Housing
Scheme

3365, Shri Dbuleshwar Meeaa:
Shri Ramachandra Ulaka:

Will the Minister of Home Affalrs
be pleased to state:

(a) the amount proposed to be given
to Orissa Government under Police
Housing scheme in the State during
1966-67; and

(b) the details thereof?

The Deputy Minister in the Minis-
of Home AfNairs (Shri Vidya
Charan Shukla): (a) and (b). A deci-
sion will be taken after the funds are
voted by the Parliament, taking into
consideration the needs of all the
State Governments,

Vigyan Mandirs in Orissa

3366. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Educatien be
pleased to state:

(a) whether any Vigyan Mandirs
arc proposed to be set up in Orissa
State during 1966-67; and

(b) if so. the detailg thereof and the
Central assistance proposed to be
given to that State for the purpose
during the same period?

The Deputy Minister in the Ministry
of Education (Shrimati Soundaram
Ramachandran): (a) The administra-
tive control of Vijnan Mandirs having
been transferred to the State Govern-
ments. it is now the responsibllity of
the State Governmerts to set up new
Vijnan Mandirs. We have 3o far re-
ceived no proposai to sut up any
Vijnan Mandir in Orissa State during
1966-67, in addition to the three that
already exist in that State,

)

(b) Dues not arise.





